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MINISTRY OF AGRICULTURE
(Department of Agriculture and Co-operation)
NOTIFICATION
New Delhi, the 5th January, 2010

G.S.R. 5(E).—In exercise of the powers conferred
by sub-clause (ii) of clause {e) of Section 3 of the
Insecticides Act, 1968 (46 of 1968), the Central Government,
after consultation with the Central Insecticides Board,

hereby makes the following further amendments in the
Schedule to the said Act, namely -—

In the said Act, in the Schedule, after the existing
entries, the following entries shall be inserted, namely :—

“Pethoxamid

Penthiopyrad

Imazamethabenz-methyl

Aminocyclopyrachlore

Gamma Cyhalothrin

Cyflumetofen

Cyantraniliprole

Ametoctradin

Picoxystrobin

Metralenone

2-chlore-N-(2-ethoxyethyl)-
N-(2-methyl-I-phenylprop-1-enyl)
acetamide

(RS)-N-[{2-1, 3-Dimethylbutyl)-3-
thiernyT]-1-methyi-3(trifluoromethyt)

Mixture of (+/-}-6-(4-Isopropyle-4-
Methyl-3-0x0-2-Imidazolin-2-y1}-
m-Toluate and Methyl (+/-)-2-(4-
Isopropyle-4-methyl-5-0xo0-2-
[midazoldin-2-y1)-p-Toluate

6-Amino-5-chioro-2-Cyclopropyl-
Pyrimidine-4-Carboxylic acid,
Methyl Ester

(s) a-cyano-3-phenoxybenzy!
(Z)-(IR,3R)-3-(2-Choloro-3,3,
3-trifuloroprop-1-enyl-=2,2-
dimethylcyclopropanecarboxylate

2-methoxyethy! (RS)-2-(4 tert
butyly phenyl}-2-Cyano-3-Oxo-3-
(o, @, o trifluro-o-totyl) propionate
IH-pvrnzole-3-Carboxamid 3-
brome-1-(3-Chloro-2 pyridinyl}-n-
[4-cyano-2-methyl-6-(methyl
amino carbonyl)] phenyl (9CL)
5-ethyl-6-octyl {1, 2, 4] triazolo {1,
5-a] pyrimidin-7-amine
Methyl (E} 3-methoxy 2-{2-
{6-(trifluoromethyl)-2-
pyridloxymethyl] phenyl} acrytate
3’-bromo-2, 3, 4, 6 '-tetramethoxy-
2’°, 6-dimethyl benzophenone™.
[F.No. 19-9/2008-PP-f]

PANKAJ KUMAR, Jt. Secy.

Note :—The following notifications were issued earlier to
amend the Scheduie to the [nsecticides Act, 1968
(46 of 1968), and published in the Gazette of India,
Extraordinary, Part 11, Section 3, Sub-section (i)
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